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*364. SHRI AMRATLALVALLABHDAS 
TARWALA: Will the PRIME MINISTER be 
pleased to state:

(a) whether the number of members of 
Kendriya Vidyalaya Sangathan and its 
Governing Body has been prescribed under 
the rules;

(b) if so, the details thereof and if not. the 
reasons therefor;

(c) the details of all the present mem­
bers of both these organisations; and

(d) the provisions made for employees 
representation on both these organisations?

55 Written Answers  SEPTEMBER

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE­
V E L O P M E N T  (S H R I C H IM A N B H A I 
MEHTA): (a) to (c). Yes, Sir. The com posi­
tion of the Kendriya Vidyalaya Sangathan 
ano its Board of Governors has been pre­
scribed under Rules 3 and 19 of the Rules of 
the Kendriya Vidyalaya Sangathan. S tate­
ment - I and II indicating the relevant rules 
and the present members of these bodies 
are attached herewith.

(d) As of now, there are no provisions 
fo r representation of employees in these 
organizations. The Board of. Governors of 
the Kendriya Vidyalaya Sangathan has 
considered this matter in its meeting of 
22.8.90. No conclusive decision has been 
taken.
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